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statement showing Category-wise Institution, Disposal and Pendency of main

cases for the month of November 2020

pescription of Cases .
BC:IF;enT:%f Ins:::Lat:on Dilzt:s:al B:II::ciZgof
the month | duringthe | duringthe | the month
month month
CIVIL CASES
Regular First Appeal 29142 10 3 29149
Execution First Appeal 43 0 0 43
Regular Second Appeal 51744 40 19 | 51765
Execution Second Appeal 390 2 0 392
First Appeal from Order (MACT) 44983 7 63 44927
First Appeal from Order (Misc) 7046 40 18 7068
\;irst Appeal from Order (Matrimonial) 1915 4 7 1912
|Petition UIS 24 of HMA 0 0 0 0
\Second Appeal from Order 300 1 0 301
\Civil Revision 14213 117 84 14246
\Civil Writ Petition 75916 2183 1304 76795
‘Etters Patent Appeal 3964 83 33 4014
Election Petitions 27 0 0 27 J
Recreminatory 1 0 0 1 4\
Application in Election Petition 28 0 0 28 J
Probate 4 0 0 4 4\
Matrimonial Reference 0 0 0 ‘ 0 J
Income Tax Cases 1 0 0 \ 1 J
Income Tax Appeals 1168 0 o | 1 168J
Sales Tax Reference 2 0 0 \ 2 J
Sales Tax Cases 0 0 0 \ 0 J
Sales Tax Appeal 24 0 3 \ 21 J
Wealth Tax Cases 0 0 0 \ 0 J
Wealth Tax Appeal 3 0 0 \ 3 J
Gift Tax Cases 0 0 0 \ 0 J
Gift Tax Appeal 11 0 0 \ 1 J
Estate Duty Cases 0 0 0 0 J
gﬁztroanlq C::::::sExmse Salt/ 39 0 0 39
Central Excise Cases 0 0 0 0
Central Excise Act 71 0 0 |
Interest Tax Appeals 0 0 0 0
Vat Appeals 422 0 2 420
General Vat Reference 0 0 0 0
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central Excise Salt Reference/Gold - - ° °
control Reference/lncome Tax
ReferenceNVea!Ith Tax Reference/Gift Tax 36 0 0 26
Reference/Excise Duty Reference
civil Reference N -
e 2 0 0 5
civil Original 15 5 — Oi. - 157
civil Contempts 4501 293 = 19*(’)* —t— 4664
Contempt Appeal Civil Petition 19 0 0 T 1'9’
Arbitration Cases 447 27 25 P
Execution Liquidation 0 0 0 0
Company Appeals 39 i - - |
Company Petitions 244 0 0 244
X-Objection 1044 0 0 1944
Transfer Application 653 62 11 704
Review Applications 531 10 15 526
Civil Suit - Original Side 1 0 0 1
Total of Civil Cases 239897 2880 1777 241000
CRIMINAL CASES :
Criminal Appeal - DB 13349 28 1 13376 |
Criminal Appeal - DB Acquital 1844 0 0 1844 |
Criminal Appeal - SB 45511 72 5 45578 |
Criminal Appeal - SB Acquital 979 0 2 077 |
Criminal Revision 15631 79 23 15687 |
Criminal Revision (Family) 1567 17 3 1581 |
Criminal Writ 1456 975 875 1556 |
Murder Reference 9 1 0 10
Contempt Appeals (Criminal) 120 0 1 119
Criminal Main Misc . 42578 4807 3271 44114
Criminal-Complaint-OJ 0 0 0 0 J
[Pet. Uls 378 (384) 10295 0 1 10294J
Eiminal Reference 2 0 0 2 \
PMLA-APPL 1 2 2 1
Fotal of Criminal Cases 133342 5981 4184 135139
373239 8861 5961 376139

Fotal of Main Cases (Civil & Criminal)
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